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A RAJASTHAN HIGH COURT BENCH JAIPUR

RHCB/S K./2011-2012/47 Date-03.05.2011
Tender Notice

. Tenders are hereby inviled in sealed envelopes for
supply, installation and operation of Digital Display System

(LED based), along with its softwares data transfer unit, court
hall display, scroling display, composite board with moving
message line, window based software for data processing
trasmitting on boards and on Internet, with SMS service,
inter-connection cables and its necessary accessories, for
display of case-lists, ceurt allotments and serial number of
proceeding of cases in 22 court rooms, on digital display and
15 nuimbers of 42" flat panel centralized and consolidated
| LED display with synchronised clocks on every display beard
and with the flexibility of any change in display tiems.

Digital Display Equipments shali have to be installed and
made operational in working condition in the High Court
premises, as per siie requirement, so as to show court
allotments and senal number of proceeding of cases on the
digital display.

Tender forms, with terms & conditions can be cbtained
from the Cash Section-of Rajasthan High Court Bench,
Jaipur, on payment of non-refundable tender fee of Rs. 100/-
only by cash or by way of bank demand drafi, in favour of
Registrar (Administration), Rajasthan High Court Bench,
Jaipur, on working days, from 12.05.2011 to 24.05.2011 in
between 7.30 a.m. and 12.00 noon. Detailed information
regarding tenders will also be available on High Court
Website- hitp://heraj.nic.in from 11.05.2011.

The last date for submitting tenders is 25.05.2011 up-to
10.00 a.m., and the same will be opened onthe same date at
11.00 a.m. in the ofiice of Registrar (Admn.) in presence of
the present tenderers. Rs. 60000/~ (Rupees Sixty Thousand)
Earnest Money of 2% of the estimated cost, will have to be
deposited by ihe tenderers, by way of demand draft in favour
of Registrar (Administration}, Rajasthan High Court Bench,
Jaipur. The undersigned will have the right to accept or reject
any tender, without assigning any reason, and to make any
change inthe dates of receiving and opening tenders.

Registrar (Administration)
Rajasthan High Court Bench,

dipr/c/3895/2011 EEUNMETRERIENETSY  Jaipuwr

equipments, based on Flat Panel Digital Display Technology |
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Tender for digital display system
due date 24.05.201 1 up to 12.00 noon

Tender fee Rs. 100/- o L]
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Tenders for supply, installation and operation of Digital Display System equipments, based on
Flat Panel Digital Display Technology (LED based), along with its softwares data transfer unit, court hall
display, scroling display, composite board with moving message line, window based software for data
processing trasmitting on boards and on interet, with SMS service, inter-connection cables and its
necessary accessories, for display of case-lists, court allotments and serial number of proceeding of cases
in 22 court rooms, on digital display and 15 numbers of 42" flat panel centralized and consolidated LED
display with synchronised clocks on every display board and with the flexibility of any change in display
items. Vender will also be responsible for any additional equipment, if required for the successful
installation and function of the display board system.,

Drigital Display Equipments shall have to be installed and made operational in working condition

in the High Court premises, as per site requirement, so as to show court allotments and serial number of
proceeding of cases on the digital display.

Tender rates valid up-to 30.05.2012

Sr.  Items detail Approx.required |Rates in words and Rates in words and Rates in words and
No. Quantity  up-to | figures with one wear fipures with two figures with three
30.05.2012 gurantee Vear gurantee vear gurantee

Supply of data transfer|22Pcs.
unit

Supply of Court Hall 22Pcs.
Display unit

Supply of LED based 24 | 13Pcs.
window single face main
compositeboard along

with moving message line

(To be installed at

various locations like

lobies. bar council, office

library, Reception office

etc.) with synchronised

clocks.

143

Supply of inside Court 22Pes.
Rooms Scroling Display
Board with synchronised

4 old clocks.

Supply of window based | 1Pc.
software for data
processing, transmitting
on boards internet up
load facility along with
5 |SMS service

Supply of main PC along | 1Pc.

with UPS
)

Supply and laving of data | Asper

cable through conduit Eequirement
2 pipe.

.Suppl}f of Data converter |2 Pes.
box i.e. R3232 toR3485
8 and RS483 to RS232

Installation of all items

Signature of Tenderer
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